ITEM NO.36 REGISTRAR COURT. 2 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR SURINDER S. RATHI
Petition(s) for Special Leave to Appeal (Crl.) No(s). 6473/2019
MANOHAR SINGH Petitioner(s)
VERSUS

THE STATE OF UTTAR PRADESH & ORS. Respondent(s)

Date : 05-09-2019 This petition was called on for hearing today.

For Petitioner(s)
Mr. Manoj K. Mishra, AOR (Not Present)
Mr. Umesh Dubey, Adv. (Not Present)
Mr. Jitender, Adv. (Present)

For Respondent(s)
Mr. Shashank Shekhar Singh, AOR (Present)
Mr. Antariksh Singh, Adv. (Not Present)

UPON hearing the counsel the Court made the following
ORDER
Respondent No.l1 is g¢granted four weeks’ time, to file the
counter affidavit.
Await return of service of notice already issued to Respondent
Nos. 2 to 4.
List again on 07.11.2019.

SURINDER S. RATHI
Registrar
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